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Committees by the State Governments which are involved in the process of identification
and rehabilitation of surrendered LWE cadres.

Digital device for challaning traffic offenders by Delhi Police

645. SHRI SALIM ANSARI : Will the Minister of HOME AFFAIRS be pleased to
state:

(a) whether it 1s a fact that Delhi Police 1s using different kind of methods to

collect revenue by challenging traffic offenders;

(by whether it 1s also a fact that recent method introduced by Delhi Police 1s to
install a digital device on windscreen of police officials cars that would capture violation

on streets;
(c) 1if so, the details thereof, and

(dy what are the reasons that Delhi police has failed to educate people on single-
lane driving instead of challenging them by way of new methods?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
{SHRI HARIBHAI PARATHIBHAI CHAUDHARY) : (a) Delhi Police has started
e-challenging system with effect from 05.12.2013 for challenging motorists found
flouting traffic rules & regulations on Delhi roads replacing the manual practice, In each
Traffic Police Circle few Traffic Police personnel have also been provided digital still
cameras to take photographs of offending motor vehicles for issuing notice under section
133 of Motor Vehicle Act, 1988 for subsequent challenging for committing visible traffic

violations.
(b) and (¢) No such method has been introduced by Delhi Police.

(dy DelhiPoliceregularly educatesthe general public through press advertisements,
announcement on FM channels, Coverage on social media, distribution of road safety
literature etc. In order to bring about a visible impact on driver behaviour in the city and
to ensure lane discipline amongst motorists, the Delhi Police regularly lays emphasis on
educating and also prosecuting motorists found indulging in improper lane changing,
road hogging between the stream of traffic, not driving in the designated lane ete. Delh
Police has launched a special enforcement drive with effect from 23.02.2015 on selected
roads which have been taken up for “No Tolerance against lane indiscipline” during the
drive In addition, all the civic road agencies have also been requested to provide proper
bus lane markings, yellow lane markings, bus box markings, stop line markings, zebra
crossing etc. in their respective areas, so that necessary enforcement action could be

ensured against the violators.



